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Water Supply to Pakistan under Indws
Watery Treaty

+
*35. Shri Rameshwar Tlnlh

Bhri Buta Singh:

Shri Daljit Singh:

Shrimati Maimoona Sultan:

Shri Hukam Chand
Kachhavalya:

Shri §. M. Banerjee:

8hri Hem Raj:

Shri Ram Sewak Yadav:

Shri Madhu Limaye:

Shri A. N, Yidyalankar:

Shriy B S Pandey:

Shri Rajeshwar Patel:

Shri 5. N. Chatarvedi;

Shrl Vidya Charan Shukila:

Shri Sidhcshwar Prasad:

Shrl Warjor:

Shri Daji:

Shri D. D. Purl:

Shrimati Vimla Devi:

Shri Sham Lal Saraf:

Will the Minister of Irrigation ana
Power be pleased to state:

(a} whether it iy a fact that the
Punjah Government have protested to
the Union Government over the re-
lease of Canal water supplies to
Pakistan when *“our own cfops are
dying for want of water”;

(b) if so, whether jt is alsv a fact
that the farmers have threatened to
resort to direct action it Government
do nct take the initiative in stopping
further water supplies to Pakistan;
und

(¢} the steps taken in this regard
by the Union Government?

Oral Answers aro

The Deputy Minister in the Minls-
try of Irrigation and Power (Shri
Shyam Dhar Misra): (a) and (b). A
number of representations to this
effect have been received.

(e) A statement is placed on the
Table of the House. [Placed in Lib-
rary, See No. LT-5051/65].
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Shrimati Benuka Barkatakl:
Bhri D. C. Sharma:
Shri Yashpul Singh:
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Shri P. C. Borooah:
8Shri Rameshwar Taatia:
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Shri P. K Deo:
Bhri Solanki;
8hri Kapur Singh:
Shri Ravindra Varma:
Shri P, Venkatasubbaiah:
Shri 8. C. Samanta:
Shri Gulshan:
Shri Buta Singh:
Shri Hem Raj:
Shri Jashvant Mehta:
Shri R. S. Pandey:
Shri Rajeshwar Patel:
Shri Marandl:
Bhri Utiya:
Shri Daljit Singh:
Shri M. L. Dwivedi:
Shri D. D. Purl;
Shri Prakash Vir Shasir:
Shri Jagdev Singh Siddhantl:
Shri Omkar Lal Ilerll'l
Shrimatl Mal Itan;
Shri Eajrolkar:
Shri Gokulananda Mohanty:
Shri C. K. Bhattacharyya:
Bhri Vishwa Nath Pandey:

Will the Minister of Irrigation and
Power be pleased to state:

fa) whether it is a fact that Pakis-
tan, in vin'ation of the Indus Waters
Treaty with Indr, has diverted subs-
tantial portion of the funds serured
from India and the World Bank for
war purposes such as, the construction
of pill boxes and bunkers along the
Ichhogii Canal banks;






